
Annexure – 7 : List of operational creditors (Government dues)

Name of the corporate debtor: INODAYA FOODS PRIVATE LIMITED            

Date of commencement of CIRP: 05.06.2026

List of operational creditors (Government dues)

(Amount in₹)

1 Income Tax 

Department

NA 18/06/26        11,47,41,574  11,47,41,574 Govt dues 0 0 NO 22 _ _ _ _ Provissi

onaly 

Addmit

ed

2 Haryana Excise  and 

Taxation Department

NA 23/06/26        39,80,33,828           39,80,33,828 Govt dues 0 0 NO 78 _ _ _ _ Provissi

onaly 

Addmit

ed

Total        51,27,75,402           51,27,75,402 

sd/-
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